@l

CENTRAL ADMINISTRAT IVE TRIBUNMBL, JABALPUR BENCH

CIRCUIT COURT SITTING AT BILASPUR
va‘igi.nal Application No. 579 of 2006

Bilaspur, this the 1st ddy of September, 2006

Hon 'ble Dr. G.C, Sfivastave, Vice Chairman
Hon ‘ble Mr. A,K. Gaur, Judicial Member

Sur jit Sifigh Bhatia,
9/4, Gobind Nagar, First Floor,

Opposite to L.G. Godown,

Raipur (CG). ees &pplicant

(Applicant in person)

Ver sus

1, Union of India, tnrough
Secretary to the Govt. of India,
Ministry of Water Resources,
Shram Shakti Bhawan,
New Delhi - 110001.
2. . The Secretary, -
Central Water Commission,
Sewd& Bhawan, R.K. Puram,
New Delhi - 110066.

3. The Controller of Accounts,
Ministry of Water Resources,
EeBlocck, Shastri Bhewan,
New Delhi = 110001.

4, ' The Ry and Accounts Officer,
+.. Central Water Cammission,
. Sewa BhAwan, 7th Floor,
" *R.K. Furam, New Delhi-
-~110066 . " eee Respondents

ORDER (aal)

By &K, Gaur, Judicidal Member =
~.The applicant hds filed this Original Application for a

grigi;ance which his alreddy been redressed Aby this Tribunal by

an earlier order in OA No..30 of 2005 dated 9th March, 2006.

2. ?We hive hedard the argument of the applicant who appeared
in pérson and we are of the considered view that this QGriginal
Application is liable to be dismissed on the principlé of

constructive resjudicata and in.view of 1997 SCC (L&S) 135,

v
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T «P. Kumaran® case. Accordingly, the Origimal Application is

dismissed.
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Judicial Member
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(Dr. G.G. %
Vice Chair




CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH |

CIACUIT COURT SITTING AT BILASPUR

ariginal application No. 579 of 2006

Bilaspur, this the 1st day of Septrember, 2006

Hon 'ble Dr. G.C. .SEivastava, Vice Chairman

Fon ‘ble Mc. A,K. Gaur, Judicidl Member

/

Sur jit §ingh Bmatia,
9/4, Gobind Nagar, First Floor,

Jpposite to L.G. Godown,
Raijpur (Gs). i B AR

(Applicant in person)
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’ Ver sus

Union of India, through
Secretary to the Govt. of India,
Ministry of Water Resources,
Shram Shikti Bhawan,

New Delhi < 110001.

The Secretary, ' .
Central Water Comnission, '
Sewa Bhawan, R.K. Puram,

New Delhi - 110066,

The Controller of Accounts,
Ministry of Water Resources,
EeBlock, Shastri Blmwan,
New Delhi = 110001.

The Ry and Accounts QEficer,
Central Water Cammission,
Sewd Bnawaa, 7th Floar,

R.,K. RPuram, New Delhi-

1100660 ) , L

QR DER (aral)

Applicant

Respondents

The applicant has filed tttis Original Application for a

grievance which his already been redressed by this Tribunal by

an earlier order in Ok No. 30 of 2005 dated 9th March, 2006.

de

We hsve heard the argument of the a.ppiicant who‘appeared

in person and we are of the considered view that this Original

%

Application is liable to be dismissed on the grinciple of
constructive resjudicata and in'wiew of 1997 SCC (L&S) 135,
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T P, anaran *s case. Accardingly,
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IN /THE CENTRAL ADMINI STRATIVE TRIBUNAL
yJABALPUR BENCH JABALPUR (M.P.)

N ;%m599WM6

IN THE MATTER OF -

%‘  (A) SURITSINGHBHATIA .. 7 Applicant
b ' , o g
5 . (B) Umon;oif India e ___/:})e,aoﬂb oL ent,
- 4nd Others. - gji }\f
’ APPLICATION UNDER SECTION ~19 OF THE
| |
N ADMINISTRATIVE TRIBUNAL AC’I}— 1985 -
{ n
) - INDEX o,
(U ! MST?{:‘“ , - , _
| .No. | Description of Documents relied upon | Page Nos. | Remarks
| f ; . | From | To
j 1 [ % o 2 - 13 4 5
1. . Apphcatlon 11 11
i | 2. ,|'Annexure- A -1 e | 12 |16
\, 3. | Annexure — A -2 AP 17 ) 18
i 4. | Annexure - A -3 et 19 |-
5. | Annexure—A -4 _h 20 | 22|
6. | Annexure—A -5 BN - P
7. | Annexure— A -6 24:;3‘/ |
Y i
Raipur (C.G.) ; /
Date :- 14.08. 2006 Signature of Applicant
¢ For use in Tribunals office
coo
I ) GDate Of filing .vvevvvvvviiaeeeeeriiiinnn, _
i(egistered No. ............................ Signature of Registrar
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